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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 24.06.2020 (WEDNESDAY) 

COURT – IV 

10:30 AM  
 

   In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

  For Judgment 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.      Comp. App. (AT) 

(Ins) No. 748 of 

2019 

 

R.R. Gopaljee. 

Vs. 

Indian Overseas Bank & Ors. 

Ramalingam. VA  Niti Jain 

2.  Comp. App. (AT) 

No. 250 of 2018 
 

Yamini Bipinchandra Shah &Ors. 

Vs. 

Trimbak Estates Pvt. Ltd. & Ors. 
 

Kishore Soni Isha Khanna 

3.  Comp. App. (AT) 

No. 12 of 2019 

 

 

Registrar of companies, West Bengal 

Vs. 

Sabyasachi Bagchi 

 

N.Chinnachamy Kunal Chatterji 

4.  Comp. App. (AT) 

No. 13 of 2019 

 

Registrar of companies, West Bengal. 

Vs. 

Karan Kishore Samtani  

N.Chinnachamy Bijay Agarwal-

PCS 

5.  Comp. App. (AT) 

No. 37 of 2019 

 

Arpit Agarwal 

Vs. 

Skytech Constructions Pvt. Ltd & Ors. 
 

Arpit Agarwal Anubhav Gupta 

6.  Comp. App. (AT) 

No. 299 of 2019 

 
 

S.P. Velumani & Anr. 

Vs. 

Magnum Spinning Millss India Pvt. Ltd. 
 

K.S. Ravichandran, 

S.Manjula Devi 

B. Ragubnath 

 

 

 

 

 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board 

2. Reception             -sd/- 

3. Record File                            

4. Website: www.nclat.nic.in                                                                             Registrar       

http://www.nclat.nic.in/

